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Mr. Barjesh Mittal, proxly counsel for the applicant
Mr. K.K. Thakur, counsel for the re;pondents
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Though learned cogjnsel for the respondents seeks time
to file response It;"o the- ClP, learned counsel for the
applicant very fal;%rly submits that the applicant has
received a corhmenication dated 12.06.2014 from the
respondents whfgreby his- representation has been
rejected. A co_p"'y of the aforesaid letter is placed on

i
1
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record. : i
In view of the above the CP is dlsposed of as having

been satisfied, w,th liberty to the applicant tc challengm
he above said order on original side.

Notices stand dlscharged.

- (SANJEEV KAUSHIK)
MEMBER (3)



